Title: Need to provide financial aid to tackle the drinking water crisis and drought situation in many parts of Rajasthan and Guijarat.
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SHRI PRIYA RANJAN DASMUNSI : This morning, on behalf of the Congress Party, we gave a notice requesting
both the Minister of Agriculture and the Minister of Parliamentary Affairs to be present in the House. A very serious
situation is now confronting the country. The States of Gujarat, Rajasthan, Eastern Uttar Pradesh, Andhra Pradesh,
Tamil Nadu, West Bengal, Orissa and parts of Assam are badly threatened with the severest, unprecedented
drought. As a result, the howsoever technologically developed water management policy has totally failed. Mr.
Deputy-Speaker, Sir, Israel's rainfall is one-tenth of the rainfall of India, yet it could adopt the technology to manage
the water so as to control the situation but we have failed.

The situation in Gujarat is that water is being bought. In Rajasthan, not an inch of grassland is there where cattle
can graze even. We got a message last week that in the entire part of Orissa right from Kalahandi to the coastal
belt and West Bengal, especially North Bengal and South Bengal districts, Bankura and Purulia, even the drinking
water level of the deep tubewell has gone down. The situation is so critical that | thought the Government would
give it the utmost priority to take it up immediately, if not today at least tomorrow.

The Government should see to it that a collective effort is made by both the central and the State Governments to
respond to the situation. | am afraid, because of this drought the law and order situation of the State will further
deteriorate because on the one hand there is no supply to the PDS and the prices have gone up and on the other,
there is a cut on the employment assurance programmes which these days are being looked after by the
Panchayats. What we say in Hindi,zremRr #= a1 21There is a horrible situation in the villages. | have got a report
from our party workers from Rajasthan and Guijarat that the situation has gone to the extent that even those who
talk of relief are beaten.

| urge upon the Minister of Parliamentary Affairs to convey our feelings to the Government immediately. In the
morning, we purposely gave a notice to both the Minister of Agriculture and the Minister of Parliamentary Affairs to
respond to the situation today itself. Through you, | would request the Government to take it up seriously and
involve all the concerned State Governments to meet the situation.
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MR. DEPUTY-SPEAKER: It would not go on record.
(Interruptions)™

MR. DEPUTY-SPEAKER: You have not given notice. | cannot conduct the House like this. Those Members, who



have given notice, they will be getting a chance. If your name had been there, | would have given you chance.
...(Interruptions)
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SHRI RAMANAND SINGH (SATNA): Those who are new Members, they do not get chance...(Interruptions)

MR. DEPUTY-SPEAKER: There will be no discrimination against new Members.



